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hortage of Rapeseed Oil, Palm Oil 
,an~ Wheat at Ration Shops in Delhi 

2460. SHRI CIDNTAMANI JENA: 
Will the Minister of CIVIL SUPPLI-
ES be pleased to state: 

'(a) whether it is a fact that Gov-
'ernment have acknowledged the 
shortage recently in the States as 
well as in the capital of rape~eed oil 
'and RED palm oil at the ration 
shops; 

(b) if 0, 
wheat delay 
time of its 
.. hops to the 

whether in the case of 
has been noticed at the 
distribution by ration 

consumers; and 

(c) if so, what steps Government 
have taken to distribute the above it-
ems in time? 

THE DEPUTY MINISTER IN THE 
MINISTRIES OF AGRICULTURE 
AND CI~L SUPPLIES, (SHRI MO-
HAMMAD USMAN ARIF): (a) 
Taking the indigenous oils in the ol)'Cn 
market and imported edible oils sup-
plied through public distribution sys-
tem together the overall availability 
'Of ed,ib1e oils in the States as well a£i 
in the capital is, by and large, satis-
factory. However, the possibility of 
temporary localised shortages can-
not be ruled out 

(b) and (c). Allotments of food-
grains including wheat for the public 
distribution 'Slystem are made on 
monthly basis to the states and Union 
T:erritorie£i including Delhi, keeping 
in view the overall availability of 
$tocks, availability in the local mar-
kets, relatives needs of various States 
and SUch other relevant factor£l. While 
there is no delay in making these al-
lotments. the possibility of occasional 
delay at the State level in actually 
reaching the supplies to different 
areas cannot be ruled out. 

ProductioJ1 and Consumption of 
edible oil 

2461. SHRI RASA BEHARI BEH-
RA: . 

SHRI RAMA KR1SHNA 
MORE: 

Will the Minister of AGRICUL-
TURE be pleased to state: 

(a) what steps have Government 
taken for enhancing production of oil 
seeds to meet the required demand of 
the country; 

(b) ,the per capita consumption of 
edible oil in India; 

(c) whether it is a fact that it is 
lowest in the world; 

(d) the projects being implement-
ed by Government for more produc-
tion of oil from forest resources; and 

(e) the States which have imple-
mented these projects? 

THE MNISTER OF STATE IN THE 
MINISTRIES OF AGRICULTURE '" 
AND RURAL bEVELOPMENT (SHRI 
R. V. SWAMINATHAN): (a ) The 
following steps have been taken for 
enhancing production of oi1£.eeds:-

1. Intensive programme for dev-
elopment of oilseeds under a 
Centrally Sponsored Scheme. 
The Scheme aims at demonstra-
tions on farmers fields, Etrellg-
thening of seed production and 
distribution arrangemen s, ex-
pansiOn of plant protection 
measure and training for far-
mers and extension workers. 

2. LaUnching of special projects on 
production of groundnut in Sau_ 
rashtra region of Gujarat and 
Soyabean in Madhya Pradesh. 
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3 Increase in allocation for dev-
elopment of oilseeds during the 
Sixth Plan to Rs. 65 Cl'ores 
against Rs. 14 crores in Fifth 
Plan. 

4. Extension of irrigated areas un-
der oilseed crops from 8 lakh' 
hectares in 1979-80 to 14 lakh 
hectares by 1984-85. 

5. Increa£e in area under non-
traditional oilseed crops name-
ly soyabean and sunflower. 

6, Increas€ in area unde: short 
duration varieties oilseeds 
through catch cropping and in-
ter-cropping. 

7. Intensification of re.search ef-
forts. 

8. Fixation of minimum support 
price to ensure that the farm-
ers receive adequate prices for 
their pl'oduc'c. 

(b) and (c). The per capita consum_ 
ption of edible oils, including vanas-
:pati, as per the Report of Inter-Min-
isterial Study Group constituted by 
the Government to formulate Long 
Term Edible Oils Plan is of the brder 
of 5.2 kg. per annum. This is one 
of the lowest in the world. 

(d) and (e). A Scheme for develop-
ment of oilseeds and oils 0 ftree and 
ment of oilseeds and oils of tree and 
elopment haSi been included in the 
Sixth Five Year Plan with a total 
outlay of Rs. 2 crOres. "The project 
aims at maximum collection of sal-
seeds and processmg through dev-
oclopment of · infra structural facilities 
]ike construction of storage godowns, 
laying of roads to inaccessible areas, 
purchase of vehicles, etc. To begin 
with. three States viz., Orissa, Bihar 
and Madhya Pradesh which have 
proliferation of salseeds, have been 
identifit!d. The project submitted 
by the Orissa Government is under 
active Il!onsideration of the Govern-
ment. 

Scheme for Small and Marginal 
Farmers. 

2463. SHRI MADHAVRAO SCIN-
DIA: Will the Minister of RURAL 
DEVELOPMENT be pleased to state: 

(a) wheth€T any schemes for as-
siming the small and marginal fa -::m-
ers have been submitted by Govern-
ment of Madhya Pradesh for irnple-" 
mentaltion during 1982-83; 

(b) if so, what are the details and 
cost thereof. and , 

(c) whether the same have been_ 
appr oved by Government? 

THE MINISTER OF STATE IN 
THE MINISTRIES OF AGRICULTU-
RE AND RURAL DE,VELOPMENT 
(SHRI BALESHWAR RAM): (a) to 
(c). The main programme of a£sistan-· 
ce to tbe small and marginal farreers, 
agricultural labourers and non-agri-
cu1tural labourers implemented by· 
this Ministry is the Integrated RtFnl 
DeVlclopment Programme. This is a. 
sixth fiye year plan scheme being 
implemented in all State/Union Terri-· 
tories including Madhya Pradesh and· 
wpuld continue during the year 1982-· 
83. All the" blocks in Madhya Prad'2-sh 
are covered under IRD Programme for 
which an allocation of Rs. 8.00 lakhs 
per block will be available during 
1982-83. Thi~ amount is to be shared 
between the Centre and State on 
50: 50 basi£,. Under the .scheme a,s-· 
sistance is provided to the target 
group to take up viable economic ac-
tivities in order to improve their eco-
nomic $Itatus. Subsidy is provided on 
the capital cost at the rate of 25 
per cent to small fa r:rr. E;!rs , 33-1/3 per 
cent to marginal farmers, agricultural' 
labourers and rUfal artisans. Fo1,' tti-· 
bal participants, £ubsidy is 50 per' 
cent. The target is to cover 60 {)I 
families per annum per block. 

, No other scheme appears to have 
been received from the Government of 
MadhYa Pradesh by the Ministry of 
Rural Development. 




